
GOA STATE POLLUTION CONTROL BOARD ~---f;t· . -• •<t <•<iti J1~01qsao1 'fsfZ 
(An ISO 9001-2015, ISO 14001 :2015, ISO 45001 :2018 Certified Board) 

Phone Nos. 0832-2407700 
24ono1,24ono2 
24ono3 

Tel/Fax No. : 0832-2407700 

No. 11/2/21-PCB~ / I LI 2-\ g 

GOA Email Ids: 
Chairman, GSPCB: chalrman-gspcb.goa@nlc.in 
Member Secretary GSPCB: ms-gspcb.goa@nic.in 
Office: mall.gspcb@gov.in 

ByEmail S /11/2021 
To, 
The Registrar, 
National Green Tribunal (West Zone Bench), 
Pune-Maharashtra 

Sub: Filing of Action Taken Report in OA No. 42/2021(Royla C.Fernandes v/s State of 
Goa & ors.) before the Principal Bench of NGT, New Delhi. 

Sir, 

In terms of directions dated 22/06/2021 passed in OA No. 42/2021 ( Royala 
Fernandes v/s State of Goa & Ors.); Please find enclosed herewith copy of order dated 
07/07/2021 issued by the Directorate of Environment & Climate Change, Govt. of Goa as well 
as letter dated 27/10/2021 received from the Chief Engineer (NH, R & B) PWD, Govt. of Goa 
enclosing minutes of the meeting and plan showing original scope awarded and the modified 
proposal which is recommended by the Ten Member Committee appointed by the NGT. 

Yours Faithfully, 

~ 
(Dr. Shamila Monteiro) 

Member Secretary 
Goa State Pollution Control Board 

Enclosed As above: 
Copy to: 

2. Office file. 2. Guard file. 3.Legal Section file 

Near Pilerne Industrial Estate, Opp. Saligao Seminary, Saligao, Bardez, Goa - 403 511 
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Government;of>Goa 
Department•·of Enviroil!U¢nt &•Ciimate··Cbange 
4th Floor, Dempo Towers, Panajt- Goa - 401001, 

. .•..... . .· . . . e-111~il:.diJ·~eny.goa@gov,in~w.e11v.cc..:g9a..gqv.iq 
. ' No. 30-3-202l/E.NVT&CC/DIR/COtJitt~MA,'trER!b1 gq.. . .. Date: 0/# 67 / 2621 

Suf):->Cl)ilstitution of Committee .as directed by the II.on'blc NGT (Principal 
ll~JJ£hjp: O.A,N1> 42/2021 .(WZ) R1>yla C Fernandes Vis 'State of Goa & 

ZZ.06,2021. 
Ref:- No. 42/2021 (WZ) dat¢d22/06/202l. 

C Fernandes had filed application bearing OA No 4212021 (W.Z) 

. before .the ~ational Green Tribunal seeki11g 4irections that the road co11structe· 
violations of envfronmental norms··· in . cmt~iruction of balance stretch (t!' 
Ni!tlot1al Highway Western Bypass Roadthrc@;h the. villages Seraulim to IJcna.nHm, 
which is 2.75Ktn from wholesale fish market road Seraulim to Varoa road {Ch . 
31./900 to Ch. 34/650. The road. is being, co.ostrueted by the PWD, Goa/through 
RespondentNo. I J ·• Mis M. Venkata Rao h1fm l'rojects Pvt. Ltd., c~1r-,mz~1le111;Goa. 

By the. cmkr dated 22/06/2021, the tribunal had issued that follOWing 

direction at para JO stating as ". ;; ... 10. Accordingly, we direct constitution of q ten 
member Joint Committee comprising SEIAA, Goa, Goa State Biodiversity Board, Goa 
State Wetland Attthority, PWD, Goa, Goa Coastal Zone Management Authority 
(GCZMA), District Magistrate, South Goa, · Water Resources Department, State PCl;J, 
a nominee of Nat1011al Wetland Authority and a nominee df PCCF (Ho FF), Goa. The 
State PCB andSEJA.A, Goa wlll be the nodal agency for eoordtnation m1d compliance. 
A meetingofthe Committee may be held within two weeks and ofter tc,king stock of 
the situation., plan of action may be prepared and executed: The Committee may also 

('I- .. 

undertake visit to the site as early as possible; An action taken report may be filed 
Within three months by e-mail at judicia:lngt@govJn prefiirably in the form of 

l'ageJ of2 
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searchable PDF/ OCR Support PDF a the form of Im~ke .. PDF. . - __ :,,-.,"· 

applicgnt fs at liberty to make representqt(ql)to the Committee throitgh the nodal 
agency," 

The S1a.te<'fovettm1ent bereby eonstnmes the Cmnmittee with the following · 
members.··· · ·· 

Represen.titive Uesign!\tfon """' 

Chairperson. GGZMA Chahpersoii. 
Committee 

bisttiCt•Magistrate .. Soutl-1 -. · _ _,.. ~Member 

of 

Member Secretary, Goa - I Member 
$EIAA . . . 

· Arch. 
Ptabhugaonkfu', 
GSWA 

Manguesh I Member 
Member 

Principal ChieflJngineer or bis 
representative not below the 
rank of Chiefl!i:rtgineer 

Member 

Ghief~n ineer Member 
I Nominee appQfnted by NWA Member 
Shti Saµra.bh Kµmar, CF . Member 
Sbri SanjeevJoglekar, Sr. EE I Member Convener I 

N,qda\Per::;1:,n 

The term of'reference (>f Comn1ittee are as mentioned in the NGT Order dated 
2.2/06/2.02.l, Jhis is issued wiU1 the approva! of the State Government vide Ll.0. No. 

40 8 2. dated. 06/0712021 
By order and in the name. of'the 

C.1·0· ,,er.ri·n ..... ··· .···o···f. (. "10.(1········ .· .. 
1 ·. • •• 'vOY .. .. :111{71 

(Dasharat .. ··• •• .iedkar) 
. Director{EJ,lVil'onment &CC) 

To, 
The .J)irector, pcpal'tlllcnt .or Printb1g Press,. Government of Goa, J?an,aji with the 
request •to• pµl:)lis.l'i:i11.theOfficial Gazettee, 

Copy to: 
All above. 

•... 

Page2()f2 

373



No: GOA/PWD/CE(NH, R&B)/ (ll.;N /2021-22/ 2- ~ -~ 
Government of Goa, 
Office of the Chief Engineer (NH,R&B), 
Public Works Department, 
Panaji- Althino-Goa 

Dated: -2?- !10/202 l 

To, 
1) The Member Secretary, 
Goa State Environment Impact Assessment Authority, 
4th Floor, Dempo Tower, 
Patto, Panaji - Goa. 
403001 

Lhe Member Secretary, V..:. J ~oa State Pollution Control Board, 
Nr. Pileme Industrial Estate, 
Opp. Saligao Seminary, 
Saligao - Bardez Goa. 
403511 

Sub:- Minutes of the meeting (Regarding order dated 26.02.21 by the 
Hon 'ble National Green Tribunal (Principal Bench) in original 
application no. 42/2021 (WZ), Royla C. Fernandes V/S State of Goa 
and ORS. held on 5th October 2021 from 2:30 P.M. onwards in the 
conference hall of Dept. of Environment and Climate change, 4th 
floor, Dempo Tower, Patto-Panaji./ 

Ref:- NGT Order dated 22.06/2021 (Original Application No. 42/2021 (WZ) 

Sir, 

Please find enclosed herewith minutes of the meeting as regards to above 

subject work for onward submission to the National Green Tribunal Principal Bench, 

New Delhi for further necessary action. 

Further enclosed herewith(!Iari showing original scope awarded and the 

modified proposal which is recommended by the Ten member committee appointed 

by National Green Tribunal.) 1 

Y 0~ ~tthful:: 
~o\ 

Chief Engineer (NH R & B), 
P.W.D.· 

Copy to: 
l) The Executive Engineer, WDXIV(NH),P.W.D, Fatorda, Margao-Goa. 
2) Concerned File. 
3) Guard File. 
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MINUTES OF THE: M:EETING OF THE MEETING " REGARDING ORDER 
DATED 22/06/2021, BY THE HON'BLE NATIONAL GREEN TRIBUNAL 
(PRINCIPAL BENCH) IN ORIGINAL APPLICATION NO. 42/2021 (WZ), 

.. . ... . . -- .. ' ,,,~ 

ROYLA C. FERNAN»E~ V/S. S'FATI~ OF GOA &.ORS. HELDON 09'ffI J.ULY ., . . .... 

2021 FROM 6:00 PM. ONWARDS IN 1'IIE CONFERENCE HALI,. VAN 
BHA WAN, ALTlNHO. 

The meeting was chaired by Shri. Kunal, lAS, Secretary Environment and Climate Change, 
Government of Goa. 

The following members ~ttended the meeting; 

1. Shri. Kunal, IAS~ Chairman,GCZMA. 

2. Ruchika Katyal, Collecror, South Goa. 
3. Dr. Ramesh M, MoEFCC, representative for National Wetland Authority and Dr. Vohra, 

(Virtually presem) 
4. Shri, U. P. Parsekar, Principal Chief'Engineer.PublicWotks Department, 
5. Shri. D. C. Gupta, Chief.Engineer, National Highway, R & B. 

6. Shri, Dashrath M. Redkar, Member Secretary, GSEIAA. 
7. Shri. Saurabh Kumar, IES, Conservator of Forest, Goa Forest Department, representing 

PCCF, Goa Forest Department. 
8. Shri. Anand Jadhav, DCF (HQ), Goa Forest Department. 
9. Shri. Dattaprasad-Kamat, Executive Engineer, WD XIV (NH), Fatorda. 

lo. Shri. Rajesh Phadte, TA, WD xrv {NH), Fatorda, 

1 l. Shri. Sanjeev Joglekar, GSPCJ3. 
12. Ar. Manguesh R. Prabhugaonkar, Expert Member, Goa State Wetland Authority, 

Advisory Committee Member. 
13. Eng. Shri. Pramod Badami, CE, WRD. 

14. Dr. Pradip Sann!:lk,ada,m, Member Secretarv, GSBB. 

At the outset, Shri. Kunal, Chairman GCZMA welcomed the members present 
and explained about the mandate of the committee in terms of the .order passed by Hon 
NOT. The order passed by Hon. NGT was read out during the meeting. 

Member $ecretiary, GSBB, explained in brief the chronology of events on receipt 
of the complaint filed by Arch. Roy la Fernandes. Further he explained that the WRD has 
already conducted the inspection and given their report pursuant to the receipt of the 
complaint. However Arch. Royla Fernandes has approached the Hon'ble NGT. The said 
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report of the WRD has been deliberated before the Board /Authority irr order to 
incorporate suggestions from Ar. Royla in the design of the proposed western bypass 
project undertaken by the PWD. 

Shri. U. P. Parsekar, PrincipaJ Chief Engineer; Public Works Department, lexplained 
the need for the bypass was to divert the major traffic crossing through the Mi:irgao city. 
The work of completion is held up due to this missing link of 2.75 kms stretch, between 
already built areas of the Bypass road, The reason being the insistence of complamanr for 
road on stilts or over bridges. As suggested and adhering to the High Court order that 
passage of water was more important,, WRD prepared the revised plan and.the same was submittedto PWD. · 

Shri. Badami placed on record that all considerations were taken up by WRD and 
measures to be incorporated to protect bunds and not to disturb the ecology & hydrology in its report. 

The objections raised by the co111plainant for the proposed project are as follows: 
J . Flooding / water logging due to improper drainage, 
2. Destruction of Khazan/ agdctilttire lands 
3, Destruction of wetlands, water bodies and ponds. 
4. Destruction of Biodiversity 

Chairman, GCZMA asked the Principal Chief Engineer, PWD to provide the following information: 

1. Plan of the proposed Alignment of the Western Bypass on Survey Plan 
2. Land use as mentioned in the Form I & XIV for each survey number of the land 

acquired for the project, 

Chairman asked the GCZMA/GSEIAA to prepare a GIS Map of the proposed 
alignment of the Western Bypass with all attributes such as Khazan Land, Agriculture 
Land, Water bodies, Wetlands survey number wise. 

It was decided to hold the next meeting on 231d July, 202] at same venue at 6 pm. 

Meeting ended with thanks to the Chair. 

''l '\ 
11 5\l~ 

Env. Enginncr 
(GSPCB) 
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MINUTES OF THE ME.ETING "REGARDING OROER DATED 22/0612021, BY THE HON'8LE 
NATIONAL GREEN TRIBCJNAL {PRINCIPAL BE:NCI-IJ IN ORIGINAL APPLICATION NO. 
42/2021 {WZ), ROYlA C. FE:RNANPES· VIS STATE OF GOA & ORS, HELD ON 23R0JUL Y 
20.21 FROM 7:20 PM ONWAJ~DS IN THE CONFERENCE HALL, 2N° FLOOR, SECRETARIAT 
BUILDING, PORVORIM, GOA. 

The Meeting was chaired by Shri. Kunt;ll, !AS, Secreta.ry Environmem and Climate Chang0., Government of Goa. 

The following members attended the meeting: 

1. 'Shri. Kuna], IAS, Chairman, Goa Coastal Zone.Management Authority,; (GCZMA) 

2. Shri. Surendra Naik, Addnl. Collector, South Goa. 

3. Shri. Dashrath M. Redkar, Member Secretary, Goa State Environment Impact Assessment 
Authority (GSEIAA). 

4. Shri, D. C. Gupta, Chief Engineer, Natiomil Highway, R & 8, Public Works Department (PWD). 

5. Shri. Dattaprasad S. Kamat, Executive E:ngimeer, WO XIV (NH), PWD,F:atorda. 

6. Dr. Pradip Sarmo kadam, Member Secretary, Goa State Biodiversity Board (GS88). 

7. Shri. Sanjeev Joglekar, Goa State Pollution Control Board (GSPCB) 

8. Shri. Shivanand Kambli, C.ivil EngJneer, GCZMA 

At tt:ie outset, Shri. K.unal, Chairman GCZMA wetcomed the members present and sought the 
action taken by concerned departments since the last meeting which was Q91h July 2021. 

The team perused & discussed the revised maps presented by Shri. D. C. Gupta, Chief 
Engineer, National Highway, R & B, Public Works Department & Shri. Dattaprasad Kamat, 
Executive Engineer, WO XIV (NH) , Fatorda, 

It was decided to convene a site visit for g_round truthing with respect to the water bodies and 
other land use features ofthe.are.a of concern. 

Member Secretary, GSBS, informed that once he receives the copy ofrevised map, the different 
ecosystem features/attributes such as Khazan Land, Agriculture Land, Water bodies, Wetl.ands 
present in the concerned area will be plotted. 

Chairman, GCZMA, suggesteo for the preparation of separate maps as per the following, 

1) Reflecting suggestions from PWD. 
2) Reflecting suggestions from WHO. 
3) Suggestions from Arch. Royla.Fernandes. 
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4) Reflecting Land use as mentioned in Form I & IV for each survey no. of the land acquired 
for the oroisct. 

5) Reflecting water bodies, padciy fields and catchment area. 

• 
Shri. Sanjeev Joglekar, GSf?CB informed that Gl8 maps are being prepared. 

Meeting ended with thanks to the Chair & decision to present the Maps atthe next meeting. 

En v. Engineer ~- 
Chairman 

(GSPCB) 
(Gc7M. ·A·) • . L, • 
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VAJ{CA VILLAQ,E 

The site inspection cum rneeting was headed l;>y Shri. Kunal, IA$, Sect\~tary, Envirorn11er1t and 
Clim~it;e Change, GoverJ,tmen:t qf Qq~. 

L Kunu.l, 
2. Ruchika Katyal, Collector, South Goa. 
3. Shri. D. C. Gupre, ChiefEngjn,eer, National Highway, R & B. 

4. Or Pnldip Sarmokadam, Men:iber Secretary, GSBB. 
5. Shri, Dashrath.M, Redkar; M~111ber Secretary, GSElAA. 

6 .. Shri, Saurabh Kw:na:r, lFS, Qonservator qf Forest, Goa Forest Depatti'nent,. representing 
PCCF, Goa Forest Departmc11t 

i. Shti. Dattaprasad Kamat, Executive Engineer, WD XIV (NH), Petorda. 

8. Shri. Sanjeev Joglekar, GSPCJ;3. 
9. An,kunsh Goank:ar, EE,•WRiD 

Al the outset, Shri, Kxinal, Chainna~'l GCZM,A, welcomed the n1embers present at the site near 
the Wholesale Fish Ma1'ket. I1e asked for the 1,Ians prepared for the proposed Western bypass 
with the recommendations mack by the Pe.titkmer, Wl{D, Plan showing !Survey Numbers with 
land use as per the Revenue records, Plan to show water bodies, paddy fields/ khazans and 
catchment areas. The. Committee also visited. the Iocaticns along the prop;osed alignment of the 
Western Bye pass, whi.ch isthe.sul;>jeqtmatter•of 4irectious l>y Iion'hle NG!. 

The I!J~11,~~~Fs prest;t>J~, t~J~. s,.ite ~9ru.~.ed th~ plens depicting the details anti after·that noted that 
!he ~o'!l!i11WeiJt:? ftlf~~'ll;::,r• ,p~ lf a ~on~~!l'l,tjP)l of '~· ,VQr~ !1lr l>)"-pl!Sf 
{i.h:~~f!Y ·~.~~:~t~gf,~~ .. ,~,:~if .l?J;t~e~n. ,~ai~~~,e . ~V900 te .ph~in&~Q I ~:¼/§SQ ~U@ pa~~~s 
r~n~dqi11i11~nNx tfJ;rqqgJl·Jl.~dqYc fi.~I~,~ ~s l?P:t t!Jc ii'-:PllH; recorq~, • . . ' ,./ ·,'\(' <:. ~:·'·.·~</" .~,-,:,\,:':"="/·' ·>:::;· . ·:.;, '·(;' ' '.,:> ,··.. ,-;:- > :, ·, 

Th~ prqpg~~~ ali~p1ne9f [s Jl~~sins thr8Hl?b l~>Y 1Y!Pi fiek1$ ~met ar oqe Ic19ati911 passes 9yer Sri 
Riv~r ,yh~t~. Cylvcrts ~t~ nrnppij2Q, ijrl9 ~f ons;, :Jp~~Hon is p~ssing close tg tbg l:l~pk o.! the ~~l ;-- - ,.,,, .... .'.,,;'.;::··- .,,<·· '·. ,:<,( \::'/''.'-<.r:::',\., :::-;···, ·····'.- /-,i,·:-·::<:>'.:.'.,,·· :'.,.<· ... ,:'. ·.'. ..... r-,·<·· , .,_., .-··-.- -· .. , R iYtlr, . . . : . ·. . . . . . . . ' 

· In their g~a(t Rlilfl. Gg~ l}~J9;1i9 wq~·k§ p~partm~,1~ has prppqseq ip al] fl ~\IIV~fts {!lJQ Four 
undeq?a~-~~s. whereµ,s . fh$-' W{1t.Slr ie~t.lU[CP. Pepflrtlt1~11t has propos,r4 Culverts Ht l :2 iocntiops. 
Theri;:(QIJ), fll~ lpcMJPn~.(or G~JY~;:fs propos.~d by. P\YP and WRP qre 1,ot atitl1e same locations. 
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no "'"'"'"'"''" locations of the Vo<;lien, 1bUen1, Konrla ToUern Ohakte/ 
I0llcn1 inentioned l:?y the Petitioner depicted on the maps, Also, all the water bodies 

mentioned in the Pet;ition need ~.o .~e id¢utified and shown Qn the pltttJ. 

!. 

proposed for the Western 13yepass and note the locations of Wat 
inspection. 

'L PWD wm out t1 Drone <lt'the pi·oposed ;;ligm:nent. 
3. Forest Dep,wtnient will · CI~rry out an inspectipn to i4entify the existence qf 111a11~ves, if 

any, along the p:rovost::d aligl'.!.n:ient <>r e:lo.se to the p:rqposed ~ligm 
4. 'Ibe GCZMA wm identify the Kfaazans as pe.r the draft CZMP nlo11g the proposed 

5. \VRD will the proposal of the PWD for providing nine culverts, including 
proposed locations, ax1d give theil' comnumts on whether the same is sufficient to avoid 
Ho<xin:u:r or the PWD bas t<> prop0se culverts at the 12· locations suggested by their 

6, .the oc:iwms of T0Ile111 mentioned at para 4 of the order of the lrlo1t'hle NGT will be 
by the Goa State Wetl1;1nd At.Jthotity, and the sa111e wiH be qepic.ted on the maps. 

Comments of the WR!) wlli be sought in writing whether the proposed aHgt1ment is in 
the catchment areas of tb.e 'fQJierns; if yes,. then n1easµre.s are to b~ t~en to en.sure proper 
drainage. 

7. PvVD will confit:m xvhether the Slton1issfon made by the;i Petitioner,. Which is recorded by 
the Hon'ble NGT at para$ 9fthe-ir orderregarding hmd.±1Uing an<;! diversion ofsewerag.e 
water, is caµsing watedoggiQg. Comments of (JSPq~ a~id the ,WRP to be soL,ight 
regiu·ding the diversion ofsewer~ge water. 

8. Comments in writing to be sought frmn WRD, PWD and 0SPCB reiarding observations 
recorded at Para 6 of the order. 

9. Comments in writing to be sottght frQn'.l WRD, Goa St~ite 13iodiversity Bocrrd, Goa State 
Wetland A~1thority, Forest Departtnent. Agriotdture and PWD regan:ling observations at 
Pm-a 7 of the order. 

room of the Collector South, Margoa. 

the site inspection. the Petitioner jeined the Committee aad was i:nfonned that she should 
make her presentation before the Committee in the oonference roon1 of the Colleetor South, 
Margao on zo- August, OJJWaJ'ds, intimation for which will be given in due CQlU'se. 

\ 

J 
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lVIlNUTt:s OF MEETING "ON ORDER l)ATEO 22/(l6/202l, BY TI-IJI.J·l'ON'lfLE -- ·····. , ..•..... , · ········-· · .. ··., .. 
NATIONAL GIU:EN TRIBUNAL (1/~INClPAL BENCl:I) IN. OA NQ, . .· . . ··...... . .. . . . . . . . . . . . . .. .. ' 

42/2021 vVZ '' HELD ON.zoTH AUGUST 2021 AT 12 NOON AT CONFERENCE 
... ,· . ' . ·. . . '. . ' - ~ . 

HAI,L OF COLLECTOR.ATE HUII.;Dll'lG; SOUTH GOA~ 

A ftH:Htting was held ir1 the Ccnfbrenee Iloo1n of the office Q.f the Collector (South) 

on 20"' Augusr 202 l at Noon to prepare an acti<.m plan in complia,1)c~. of the order of 
Hon 'ble National.Green Tribl.!!lill in OA No 42/202 l(WZ). Hon'ble NGThad advised the 

/ Petitio11er to approach the represent the matters raised by her in the above mentioned OA. 

The Petitioner has. emailed for an appointm~nt to tho nodal agency and the Committee 

has invited the Petitioner to present her views and ideas on the prqposep Marga9 Western 
Bypass Rond. 

I. Shd. l(un.ai. IAS, Cf'itJ,h111,1(:l11, OCZM1:\, 
H:.11ch!kti, l<fttyei.l, IA!i·00Heetm,t, !otttla 

3. Shri. rJ.C.Oupta, Chief Engineer, National Highway. R (,% S 

4. Shr: Saurnbh 1<:tm1ar\ IFS, Conservator of Forest, Goa fi'oresi Depa1tment, 
representi11g PCCF, Ooa Forest Department: 

5. Danaprasad Kamat, EE, PWD DIV.XIV, Fatorda 
6. Ankush Gawade, EE, WRJ), Margao 

7. Dashrath Redkar, M.S., SElAA, Panj:im,.Goa 

8. Dr Pradip S~rmokadam, Member Sec1'etary, GSBB 
9. A. Sfaetgaonki:1r1 DCF 
lo ]')1· ~1·,1,\·1'lt'"l:'.P} r,;f.,)'i'<)1·1,,.,,v 0(·.) ('-S'"\1/t. .... ,. , , w ,,;. J ,,.,, .v.u,, ''k l+p,,-, 9 , , .J~. l'V r+ 

l l, Surcndrq N'aik, AC~l. South Go(t District 

The Public Works rJepartrnem shown the drone survey video and the map 

prepared by merging drone survey images to the Committee Members. The Committee 

also perused the thematic maps brought out on the area under consideration. 

The Conunittee discussed the representation made by the Petitioner with regard to 
the proposed alignment for the Western Bypass and decided that the Water Resources 

Departmenr and the Public Works Department should jointly examine the !Aiggestjons 

made by the Petitioner as wel I as various reports of the Government Departments as well 

as Authorities /Boards and after taking into consideration all the aspects to subrait the 
p roposa! for alignment of\\! estern bypass. 
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EnviromnentaJ Engineer 
GSPCB 

GCZMA 
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l\iUNUTES OF THE ME.ETING" REGARDING ORDER DATED 26.02.21 

B17,. TH.E . HON'BLE NATIONAL GREEN T~IllYJNAL(PRINCIP AL 

J3ENCH) IN ORIGINAL APPLICATION N0.42/2021 f'VZ), 

ROYLA C. FERNANDJ~S VIS STAIE OF GOA AND ORS. HELD ON 5TH 
OCTOBER 2021 FROM 2:30 P.M. ONWARDS IN THE CONFERENCE 
HALL OF DEPT. OF ENVIRON1VIENT AND CLIMATE CHANGE,4TH 

'•• ' ... ,,, .. _ ,· • ••••'• ·,c, , ..... ,, ,, ..•. , •, ,? 

FLOOR, DEMPO TOWER,,PATTO.J>ANAJI. 
., • ··-··;··· •. , ' - ' • ,· ••. "",,-'', ,· ... '0' • Q. 1 ' Q 

• The meeting was chaired by Shri.Kunal (IAS),Secretary Environment & Climate 

Change, and Chairman of Goa Coastal Zone Management Authority. 

The following members attended the ineetiitg; 

l)Shri. Kunal (IAS) ,Chair1nan,GCZMA 

2)S.hri. Dasharath Redkar ,M.S. GCZMA 

3)Shri. D.C. Gupta, C.E. , P.W.D. 

4)Dr. Pradip Sarmokadarn.Membor Secretary,GSBB 

5) Shri. Sanjeev Joglekar, Senior Env. E11gineeq GSPCB 

6) Shri. Ankush Gaunker, EE II, WRD 

7) Ms. Snehal Prabhu, Dy. Collector, (Rev.)South 

The Collector South and member nominated. by National Wetland Authority 
attended the meeting by virtual mode, 

At the outset, Shri. Kunal, IAS, welcomed all the members present and sought the 

action taken by concerned departments since the last meeting which was 20th 
August 2021, 

Shri. D. C. Gupta , CE, PVlD, explatiled the l'.net*bets that as discussed and decided 
during previous meeting the PWD has prepared a revised proposal for Western 
Bypass at Margao consisting a stretch of 2.75I~ms in consultation with WRD. A 

comparison of the revised proposal aad earlier proposal has been already mailed to 
the members of the co1nmittee for tlteir perusal, 

The members noted from the calculationjoi:ntly prepared by the PW)) and WRD 
that the existing maximum height of water retained is 98.53rnts whereas with the 
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original alignment of proposed bypass the maximum height of water shall be 

l .006mt i.e. there would be increased of 2.07cms in the water level. 

Further the members noted that with the revised/modified proposal the maximum 

height of water retained shall be 99.93 mts i.e increase in the water level by l.4 
ems as against the earlier rise of 2.07 ems and in the instance the entire stretch is 

constructed on elevated structure, the maximum height of water retained shall be 

99.99 ems i.e a difference of only 0.06 ems which is negligible at the same time it 

would lead to high escalation in cost with very negligible benefit. 

The member noted all the three alternatives which are as follows: 

r Parametef As_ per I Present l Modified I Entire stretchl 
/ Ex1stmg 
/ 
f 

Proposal(A l 

grade) as per 

awarded 

proposal (partly J m 

elevated) as per 

W.R.D. 

I .Maximum ··1----~r-----+-------L._ .. _ 
likely height / 98.53 ems 

I 

of the water 

retained 

2.Elevated 

Structure/ 

filling of 
water body I 

diversion of 

nver 

contractor recommendation 

100.6 ems 

crossmg 

filling 

99.93 ems 

f--- .. ---·-+·-·--- ----+ . . .. 
Only on river I 0.98 

, elevated 

of / structure 

km 

Elevated 

Section. . as 1· 

demanded 
! 

99.99 ems 

water body avoiding filling 

and part of water body 

diversion of and part 

~~ 
i 

structure 

river diversion of 

nver in the 
original 

proposal 

f 3.Borrow pits/- T"ntire length 0.98 kms / Will re{iuire 
I earth work · · will have I elevated and rest I earthwork for 

earthwork and I on earthwork , 1 service roads , 
requirement of so decrease in however will 
borrow pit is requirement of lead to 
higher earthwork 

' substantial 
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4.Cost 

l however reduction of 

earthwork. mcrease m 
i 

requirement of At the same 
concrete ( time there will 

cement , sand , be multiple 

aggregate) increase m 

concrete 

requirement ( 

cement , sand 

' aggregate) 

and also will 
i 

I involve piling 

work. 

I 

218.94 Cr appx, I 148.48 Cr 346.3 Cr appx ! 

- 

The members discussed and deliberated on all the three alternative scenarios and 

decided to recommend the modified approach with 0.98 km elevated structure 

which will lead to increase in cost of the project from present estimated cost of Rs 

148.41 Crores to Rs 218.94 Crores approx, however will avoid filling of water 

body and part di version of river. 

ll~ 
Sanjeev Joglekar 
Senior Environmental Engineer 
GSPCB 
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PROCEEDINGSOF THE PERSONAL HEARING GRANTED TO THE PETITIONER JN MATTER 

OF ORDER DATED 22/06/2021, BY THE HON'BLE NATIONAL GREEN TRIBUNAL 

(PRJNCIPAJ BENCH) INOA N0~42L202li(WZY', ON 20TH AUGUST 2021 AT 12NOON AT 

CONFERENCE HALL OF COLLECTORATE BUILDING, SOUTH GOA. 

A hearing was granted to the Petitioner in the Conference Room of the office of the 

Collector (South) on zo" August 2021 at 12 Noon in compliance of the order of Hon'ble 

National Green Tribunal in OA No 42/2021(WZ). Hon'ble NGT had advised the Petitioner 

to approach the Committee and represent the matters raised by her in the above 

mentioned OA. The Petitioner has emailed for an appointment to the nodal agency and 

the Committee has invited the Petitioner to present her views and ideas on the 

proposed Margao Western Bypass Road. 

The following members attended the hearing; 

l. Shr·i. Kunal, IAS,Chairman,GCZMA. 

2. Ruchika Katyal,Collector,South Goa. 

3. Shri. D.C.Gupta, Chief Engineer, National Highway, R & B 

4. Shri Saurabh Kumar, IFS, Conservator of Forest, Goa Forest Department, 

representing PCCF, Goa Forest Department 

5. Dattaprasad Kamat ,EE,PWD DIV.XIV, Fatorda 

6. Ankush Gawade,EE, WRD,Margao 

7, Dashrath Redkar,M.S., SElAA, Panjirn-Goa 

8. Dr Pradip Sarmokadam, Member Secretary, GSBB 
9. A.A.Shetgaonkar, DCF 

10. Dr.Shailesh Morajkar,50,GSWA 

11. Surendra Naik, AC-lCS 

At the outset, Shri Kunal, IAS, Chairman welcomed all the members and asked the 

Petitioner Ms Royal Fernandes to present her representations on the proposed Western 

Bypass alignment before the Committee. 

Royla Fernandes, Petitioner introduced herself and thanke.d the Chairman of the the 

Committee for giving her an opportunity to put forth her case. The Petitioner however 

expressed her displeasure of not being invited for the site inspection and ground­ 

truthing by the Committee in spite of the Petitioner sending emails in this regard to all 

the concerned members of the Committee. 

The Petitioner relied on the report and, recommendation of si: _,J 1A1Rn d._ •. ,.,.r1 
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13/08/2021which was forwarded to the Goa State Biodiversity Board which clearly 

states that the Sal river is affected by tides up to Colva Bridge. The draft CZMP, 

therefore,' needs to be corrected accordingly showing the HTL up to Colva Bridge with 

Hazard line which has not been depicted in the CZMP as the area for Western Bypass is 

not shown on the draft CZMP maps. the Petitioner further stated that if salinity 

determines the HTL then inspection has to be done for discharge of sewage into the 

river Sal in Margao, which should actuallybe treated in STP. 

The Petitioner brought to the notice of the Committee that the Water Resources 

Department had conducted the study in the Summer season 1.e after 23rd March and 

the report was submitted on 13/05/2021, therefore, the study has not taken into 

account the actual situation in Monsoon Season. 

The Petitioner also highlighted that the area proposed to be reclaimed for the proposed 

Western Bypass is 15 hectares of low lying land which is wetland and is a Carbon sink for 

the Benaulim Village. The Petitioner questioned whether the Goa State Pollution Control 

Board has proposed a solution to the climate change impact upon commissioning of the 

bypass. 

The Petitioner stated that the earth required for land reclamation to construct the 

Western bypass would be about 4,50,000/ cum, considering the average height of 3 mts 

and area of 1,50,000/ sq mts. It was her submission that the PWD, National Highway 

Division has to provide the details of source for the procurement of earth to carry out 

the back-filling or reclamation of land and the Forest Department has to provide details 

of the trees that will have to be cut to source the earth for back-filling. Similarly, the 

office of the Collector South should provide details of the permission granted to carry 

out hill cutting for the earthwork proposed. 

The Petitioner requested the Committee to calculate the cost of compensation for loss 

of biodiversity, loss of wetlands, loss of agricultural land and loss of water bodies due to 

the construction of the Western Bypass. The Petitioner also requested the Committee to 

calculate the loss of agriculture activities for those farmers who cultivate their fields in 

Pulvaddo, Adsulim and Seraullm. The Petitioner said that the existing system is 

integrated and the lakes of Adsulim and Voddlem Tollem are connected to the Toleband 

area where the bypass is proposed, 

The Petitioner presented the Video recording of 13/06/2021 i.e during monsoon season 

showing present conditions of flooding in the area where the bypass is proposed. The 

Petitioner stated that the area ls being flooded rrg~ilarly since th_e~1_9_8_0_s. _ 
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The Petitioner relied on the report of the Goa State Bio-Diversity Board conducted on 

20/12/2019 wherein it is recommended that the proposed western bypass should be on 

stilt considering long term damage. 

The Petitioner stated that the report of the Town and Country Planning Department also 

recommends that a detailed study is required to be conducted for the proposed road by 

the competent authority. The Agriculture Department has observed that when back­ 

filling is carried out, the agriculture fields are submerged as a result of which the 

agriculture land remains fallow and in case the bypass is constructed on stilts there be 

no water-logging. 

The Petitioner showed a Google image showing the proposed western bypass, and 

alleged that reclamation already done for completed stretches have damaged the 

environment The Petitioner also showed the images of children's appealing Goa 

Government to save the environment. 

The Petitioner submitted that the box culverts proposed by PWD do not serve any 

purpose and will not prevent water logging in the low lying areas. The Petitioner showed 

the images of Navelim village where the road has been built by reclamation and has 

resulted in flooding of the area during monsoon. 

The Petitioner requested members to save the village and the bypass constructed on 

stilt is the only option for sustainable development. The Petitioner is not objecting to 

the Western Bypass but is objecting to it to be constructed by carrying out back-filling of 

low lying areas including water bodies. The request is not for personal benefit but for 

society at large and the environment considering the future of the next generation. 

Shri. Saurabh Kumar, IFS asked the Petitioner as to which source has the Petitioner 

relied upon to say that western bypass will cause damage to the bio-diversitv. He 

explained that trees that will be cut for the construction of the western bypass will be 

coconut trees that can be replanted and are not listed as endangered species, Member 

Secretary, Goa State Bio-diversity Board placed on record the report of the Board dated 

19/08/2021 which shows that there are no rare or endangered species in the proposed 

alignment for the bypass. He also explained that as per the joint report of the GSBB and 

GSWA there are no water bodies along the proposed alignment of the Western Bypass 

and the nearest Water body proposed to be declared as Wetland is approximately 200 

meters from the alignment proposed for the Western Bypass. 

\ 
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SE-i, WRD informed the meeting that site inspection has been carried out during 

monsoon by the Assistant Engineer and team of WRD. He further clarified that the area 

being low lying is prone to flooding during the monsoon, however as per the detailed 

analysis of the peak flood discharge and the flood spread area calculation and 

considering 15 hectares of back-filling, the proposed embankment will occupy 2.18 % of 

the total area in the flood plains which will result into afflux of 3 ems in addition to the 

present level as against existing freeboard of one meter. The Study concludes that there 

will be no significant rise in flood level due to the proposed back-ftlling for the Western 

Bypass. 

Collector, South Goa District clarified to Petitioner that the office of the Collector is not 

the competent authority to grant permission for hill cutting. 

kv 
Environmental 
Engineer(GSPCB) 

~ A-' 

Chairm~A) 

\ 
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